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Scarcity of Cotton Yarn

190. SHRI SHIV PRATAP MISHRA :
Will the Minister of TEXTILES be
pleased to state:

(a) whether it is a fact that handloom
weavers and power-looms in Tamil Nadu
are starved of the vital raw material, the
cotton yarn; and
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(k) if so. the details thereof and rthe
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI! G.
VENKAT SWAMY): (a) While there is
no probiem in the availability of couton
varn, the problem has been increuse in
the prices of cotton yarn.

(b) The incrcasing trend :n the prices
of yarn has been mainly due to increasc
in ihe raw-cotton prices. Government has
takon wnote of the price situation  and
slecessary  cortsoiive action ttas alicady
becp  takcn incre  measures  include
suspension ot export  of raw-cotton,
permission to wnpori of raw-cotton and
pursuation of the spmning industry in the
private sechur to bring down the yarn
prices. As a result of Government's
intervention. the Indian Cotton Mills’
Federatton  has  undertaken to  supply
hank yarn to handloom agencies at prices
lower than that prevailing now.

Negative Sebsidy on Cotion Production

191. SHR!I BHUPINDER SINGH
MAAN: Will the Minister of TEXTILES
be plcased to state:

(a) whether Government arc awarc
that the corton growers are subjected to
negative subsidy to the tunc of 206 per
cent on their production, according to the
details submitted by Government of India
in GATT necgotiations;

(b) if so. whether it is congenial to
increase  the production of cotton in
India;

{(¢c) if noi, whether such inimical
measures against the cotton growers are
proposed to be withdrawn; and

{d) if not. the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI G.
VENKAT SWAMY): (a) to () The

information 15 being collected.



